MR. SPEAKER: The matters under Rule 377, listed for the day, are treated as laid on the Table of the House.
12.09 hrs.

Title: Need to declare Buddhist Stupa near Lala Chhapra Chowk on Kesharia-Sahebganj road in Champaran
District, Bihar as a national monument-Laid.
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* Treated as Laid on the Table of the House.



